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Shri Utpal Rajkhowa
Registrar (Vigi Iance),
Gauhati High Court,
Guwahati.

Joint Registrar,
Gauhati High Court,
Itanagar Permanent Bench,
Yupia, Arunachal Pradesh

Dated Guwahati, l84t December, 2023

Leave Encashment.
Letter no. HC(lB)-VlGl0Ll2023, dated 23.11.2023

il
REGISTRAR (VIGILANCE)

Sir,
With reference to the letter on the subject cited above, I am directed to inform

you that the leave encashment of Shri Tage Halley, the District & Sessions Judge, Tezu,

Arunachal Pradesh for the block periods of 2020-2021 and 2022-23 has been approved, subject

to the availability of leave.

Shrl Tage Halley may be informed accordingly

Thanking you

Yours faithfully,

al-
Memo No.Hc.w r-Lu|2o2oil232?-Q.l31ta.dated r 

)

Copy to:
1. The Accountant General (A&E), Itanagar, Arunachal Pradesh, for information,
2. Shri Tage Halley, the District & Sessions Judge, Tezu, Arunachal Pradesh for

information, with reference to his letter dated 08.11.2023.
3. The Secretary to the Govt. of Arunachal Pradesh, Law & ludicial Department, for

information.

, The Project Manager, Gauhati High Court, Guwahati for information with request to
V take necessary steps for uploading this letter in official website of this Hon'ble Coutt.
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